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Demands for Grants, 1984-85 in respect of Mi11lstry of Defence Voted by Lok Sabha 

No. of Name of Demand 
Demand 

Amount of Demand 
for Grant  on accounc . 
voted by the House 

Amount of Demand 
for Gram voted by the 

Hou se 
on 14 th  March , 1 984 

2 
--�· ··---· · - ---- -

MINISTRY OF DEFENCE 

18. Ministry of Defence 

19. Defence Services-Army 

20. Defence Services-Navy 

21 . Defence Services-
Air Force 

22 .  Defence Service!-
Pen!ions 

3 
-- · --- - -- - ·  

Revenue 
Rs. 

69, 14,31 ,000 

648,68, 2S,OOO 

83 ,94,82,000 

237 ,80,84,000 

93 ,97,33,000 

4 
- ----- ------ · · -·· 

Capi ta l  Revenue 
Rs . Rs . 

26, 1 8 , 50,00 345 ,7 1 ,52,000 

3243 ,41 ,22,000 

41 9,44,08 ,000 

J 1 89,04, 1 7,000 

469,86,67,000 

Capi tal 
Rs, 

1 30,92,49,000 

23. Capi ta l  Outlay on Defence l l  9 ,92,83 ,000 S99,64, l 7 ,0oo 
Services 

15,58 hrs. 

COM MITTEE '. ON PRIVATE MEM­
BERS ' BILLS AND RESOLUTIONS 

(Sl'venty First Report) 

MR. DEPUTY SPEAKER : Now, 
we 10 to the next i tem of the Business 
Order, Shri Chi t ta Basu to move . 

SHRI CHITTA . BASU (Barasa t) : 
Sir, I be& to move : 

• 'That this House do aaree with the 
Seventy-first Report of the Commi• 
Uoe on Private Members' Bi l is  and 
Resolut ions preseted to the House 
on the 21st ·March, 1 984, 

MR. DEPUTY SPEAKER : The 
QUe,tion ia : 

"That t his House do agree with the 
. Seventy-first Report of the Commi­
t tee on Private Membes ' Bil ls and 
Resolutions presented to  the House 
on the 2 1s t  March, 1 984. " 

The 111otio11 was adopted 

MR. DEPUTY SPEAKE R : Now, 
we take up Private Members Leaislative 
Business . Shri Ram Lal Rahi-· absent , 
Theo, Shri K .  La.lckappa . 

15.5' hra. 

CONSTITUTION (AMENDMENT) 
BILL• _..,. 

( Amendment of Article 138) 

SHRI K. LAKKAPA (Tumkur) : I 
bea to move : 
• Published i n  Gazette of India Ext ra• 

ordinary, Part fl. So�tic,n 2 .datGcl 
23.3. 1 914. 


